Name of the Company: Sunny Chawla

CF

Section of the Companies Act: ' Section 73(4) of the Companies Act 2013
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Learned Adm:)cate Mr Raj esh Vaghaswa Leamed Advc}cate Mr ] ayesh Bm::h

present for Petiti oner. Nme present for Respbndant

At request of Leamed Ceunsel _fcrr_pei-titimer.

List the matter on 28.11.2017.

MANORAMA KUMARI
MEMIER J UI)ICIAL

Dated thiﬂ tlw 3rd day of Nw&mber 201’7
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